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Supreme Court [30]

Additional Director General v. Make My Trip (India) (P) Ltd., (J.K. Maheshwari and Aravind Kumar,
J1.), 2025 SCC OnLine SC 2438

CCE v. Sree Ramcides Chemicals (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 2433

CCE v. VST Industries Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 2437

Commr. (CGST) v. Trinity Air Travel & Tours (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025
SCC OnLine SC 2434

Commr. of Customs v. Bombay Fluid Systems Components (P) Ltd., (Sanjiv Khanna, C.J. and Sanjay
Kumar, J.), 2025 SCC OnLine SC 2432

Commr. of Customs v. Padget Electronics (P) Ltd., (Abhay S. Oka and Augustine George Masih, JJ.),
2024 SCC OnLine SC 5768

Commr. of Customs v. Page Industries Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine
SC 2430

Container Corpn. of India Ltd. v. Commr. of Customs, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025
SCC OnLine SC 2431

Deepak Sakharam Kulkarni v. Manoj Kumar Agarwal, (Sanjay Kumar and Aravind Kumar, JJ.), 2025
SCC OnLine SC 2448

Dhanaji Mohan Nikam v. Manoj Kumar Agarwal, (Sanjiv Khanna, C.J.1. and Sanjay Kumar, J.), 2025
SCC OnLine SC 2447

Dinesh Kumar Jaldhari v. State of Chhattisgarh, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC
OnLine SC 2439

Directorate of Revenue Intelligence v. Rakesh Kumar Goyal, (J.K. Maheshwari and Rajesh Bindal,
J1.), 2024 SCC OnLine SC 5770

HLV Ltd. v. PBSAMP Projects (P) Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5766

Hyatt International Southwest Aisa Ltd. v. CIT, (B.V. Nagarathna and Augustine George Masih, JJ.),
2024 SCC OnLine SC 5767

Hyatt International Southwest Aisa Ltd. v. CIT, (B.V. Nagarathna and N. Kotiswar Singh, 1J.), 2024
SCC OnLine SC 5769

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran,
J.), 2025 SCC OnLine SC 2444

Kopargaon Sahakari Sakhar Karkhana Ltd. v. National Insurance Co. Ltd., (P.S. Narasimha and
Manoj Misra, JJ.), 2025 SCC OnLine SC 2442

Pankaj Shukla v. Deepak Chaturvedi, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
2445

Poly Medicure Ltd. v. Brillio Technologies (P) Ltd., (J.B. Pardiwala and Manoj Misra, JJ.), 2025
SCC OnLine SC 2443

Rajendra Kumar Damani v. Commr. of Customs, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 2429

Rishi Enterprises v. CCE, (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC OnLine SC
2435
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Shirish Deepak Kulkarni v. Manoj Kumar Agarwal, (Sanjiv Khanna, C.J.I. and Sanjay Kumar, J.),
2025 SCC OnLine SC 2446

Union of India v. Indraj, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 2441
Union of India v. Saba Simran, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 2436

Union of India v. Vigin K. Varghese, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC OnLine SC
2440

Parminder Singh v. Honey Goyal, (J.K. Maheshwari and Rajesh Bindal, JJ.), 2025 SCC OnLine SC
567

Periyammal v. V. Rajamani, (J.B. Pardiwala and Pankaj Mithal, JJ.), 2025 SCC OnLine SC 507

Sachin v. State of Maharashtra, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 834

Safire Technologies (P) Ltd. v. Regional Provident Fund Commr., (L. Nageswara Rao and P.S.
Narasimha, JJ.), 2022 SCC OnLine SC 2462

Shahed Kamal v. A. Surti Developers (P) Ltd., (K.V. Viswanathan and N. Kotiswar Singh, JJ.), 2025
SCC OnLine SC 811

Allahabad High Court [79]
Aazam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7386
Ajay Pandey v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 9427
Amprish v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 9422

Anoop Yadav v. Union of India, (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC OnLine All
9444

Ashok Tiwari v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 7376

Ashutosh Kumar Yadav v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9442

Babulal Kushwaha v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7387
Bhadra Narayan v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 9417

Bhuvnesh Singh v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9383

Brajesh Kumar v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 9438

Century Laminating Co. Ltd. v. U.P. Pollution Control Board, (Irshad Ali, J.), 2025 SCC OnLine All
7373

Chandra Pal v. State of U.P., (Rajiv Gupta and Samit Gopal, JJ.), 2025 SCC OnLine All 7369
Fakhre Alam v. Deputy Director of Consolidation, (Jaspreet Singh, J.), 2024 SCC OnLine All 9389
Girjashankar Mishra v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7390

Gram Sabha Itaira/Land Management Committee v. State of U.P., (Saurabh Shyam Shamshery, J.),
2024 SCC OnLine All 9391

Gram Sabha Itaira/Land Management Committee v. State of U.P., (Saurabh Shyam Shamshery, J.),
2024 SCC OnLine All 9392

Gram Sabha Itaira/Land Management Committee v. State of U.P., (Saurabh Shyam Shamshery, J.),
2024 SCC OnLine All 9393

Harshit v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7381
Hiresh Kumar v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 9421
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Ikram v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9433

Jagdish v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7383

Jai Ram Singh v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9382
Jawahar Lal Verma v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 7371
Jayprakash Ram v. State of U.P., (Raj Beer Singh, J.), 2024 SCC OnLine All 9420
Jeet Singh v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 9425

Jose Prakash George v. State of U.P., (Anjani Kumar Mishra and Gajendra Kumar, JJ.), 2023 SCC
OnLine All 5461

K.B. Mishra v. State of U.P, (Shree Prakash Singh, J.), 2025 SCC OnLine All 7389
Madhup Kumar Mishra v. State of U.P., (Abdul Moin, J.), 2024 SCC OnLine All 9387
Mahendra Pratap Singh v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9437
Manish Kumar Tewari v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 7377

Mathew Samuel (Dr.) v. State of U.P., (Anjani Kumar Mishra and Vivek Kumar Singh, JJ.), 2023
SCC OnLine All 5463

Mili Nath v. State of U.P., (Subhash Chandra Sharma, J.), 2025 SCC OnLine All 7368
Mobin Ali v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 9429

Mohd. Isa v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 9395
Monu v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 9423

Mukul Kumar v. State of U.P., (Vivek Kumar Birla and Kshitij Shailendra, JJ.), 2023 SCC OnLine All
5462

Neelam Pandey v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9434

Neha Garg v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 7374

Nilambuj Tripathi v. State of U.P., (Neeraj Tiwari, J.), 2024 SCC OnLine All 9380

Nisha v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9441

Niyasuddin v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9440

Onkar Nath Singh v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 9399
Piyush Tiwari v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9435

Pradeep Dhoundiyal v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9388
Prakash Singh v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 7378
Priyanka Sharma v. State of U.P., (Ajay Bhanot, J.), 2024 SCC OnLine All 9381

Rajesh Kumar v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9439

Rajesh Kushwaha v. State of U.P., (Vivek Kumar Singh, J.), 2025 SCC OnLine All 7379
Rakesh Chauhan v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 9430
Ram Bilas v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9436

Ram Dayal Verma v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9384

Ram Kumar Pataria v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9386

Ram Sewak v. Deputy Director of Consolidation, (Jaspreet Singh, J.), 2024 SCC OnLine All 9390
Ram Sewak v. State of U.P., (Prashant Kumar, J.), 2024 SCC OnLine All 9443

Rekha Pal v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7370
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Rishi Barnabas v. State of U.P., (Anjani Kumar Mishra and Vivek Kumar Singh, JJ.), 2023 SCC
OnLine All 5460

Rohit Mangal v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 7375

Rohit v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9432

Rohitdas v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7384

Sachin Singh v. State of U.P., (Rajesh Bindal, C.J. and Vivek Varma, J.), 2022 SCC OnLine All 2669
Sachin Yadav v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7385

Salma Begam v. State of U.P., (Anjani Kumar Mishra and Surendra Singh-I, JJ.), 2023 SCC OnLine
All 5459

Sangeeta Shukla v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7388
Sanjeev Gupta v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 9418
Sarfaraj v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7380

Shailendra Kumar Mishra v. State of U.P., (Salil Kumar Rai and Sandeep Jain, JJ.), 2025 SCC
OnLine All 7367

Simmi v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 9416
Sone Lal v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9419

Sp Metal Udyog v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 9398
Subhash v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 9397

Surendra Gangwar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7382
Surendra Sharma v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 9426
Taj Mohammad v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9431
Tarawati v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 7372

Umesh Chandra v. Board of Revenue, (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 9394
Uttam Kumar v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 9428
Vansh v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 9424

Ved Prakash v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 9396

Vinod Kumar Yadav v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9385

Bombay High Court [60]
Asad v. Maharashtra State Board of Wagqfs, (Sandipkumar C. More, J.), 2024 SCC OnLine Bom 4785

Baban Shamrao Pawar v. DM, Beed, (Mangesh S. Patil and Shailesh P. Brahme, JJ.), 2024 SCC
OnLine Bom 4797

Bhagyashree Shikshan Sanstha v. Sau. Chitra Mahadeorao Datir, (Anil S. Kilor, J.), 2024 SCC
OnLine Bom 4818

Bhashkar Balaji Borkute v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2024 SCC OnLine Bom
4770

Bhimrao Shamrao Guldevkar v. Maharashtra State Power Generation Co. Ltd., (Vinay Joshi and M.
S. Jawalkar, JJ.), 2024 SCC OnLine Bom 4781

Chetan Prabhakar Kalambe v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024
SCC OnLine Bom 4793
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Suo Moto, Nawabganj Bird Sanctuary Not (bird's) paradise lost yet but solace becoming a casualty,
In re, (Prakash Shrivastava, Chairperson and Sudhir Agarwal, Member (Judicial) and Dr A.
Senthil Vel, Member (Expert)), 2024 SCC OnLine NGT 5731

Suo Moto, Need to declare the Higher Himalaya an eco-sensitive zone, In re, (Prakash Shrivastava,
Chairperson and Sudhir Agarwal, Member (Judicial) and Dr A. Senthil Vel, Member (Expert)),
2024 SCC OnLine NGT 5768

Suo Moto, Nine workers killed in blast in an explosive factory near Nagpur, In re, (Dinesh Kumar
Singh, Member (Judicial) and Dr Vijay Kulkarni, Member (Expert)), 2024 SCC OnLine NGT
5777

Suo Moto, Noncompliance of EC conditions by Kulda coal mine, Odisha & Tamnar Therman Plant,
Chhattisgarh, In re, (Sheo Kumar Singh, Member (Judicial) and Dr Afroz Ahmad, Member
(Expert)), 2024 SCC OnLine NGT 5783

Suo Moto, Order restrains illegal mining, quarrying, In re v. Meghalaya State Pollution Control
Board, (B. Amit Sthalekar, Member (Judicial) and Dr Arun Kumar Verma, Member (Expert)),
2024 SCC OnLine NGT 5780

Suo Moto, Paint factory fire in Delhi's Alipur claims 11 lives 4 injured, In re, (Prakash Shrivastava,
Chairperson and Dr A. Senthil Vel, Member (Expert)), 2024 SCC OnLine NGT 5732

Suo Moto, Police ke sanrakshan mei phal- phul rahe hai safed baloo ke karobaree, In re, (Prakash
Shrivastava, Chairperson and Sudhir Agarwal, Member (Judicial) and Dr A. Senthil Vel, Member
(Expert)), 2024 SCC OnLine NGT 5766

Suo Moto, Pollution Control Boards are the weak link, In re, (Prakash Shrivastava, Chairperson and
Arun Kumar Tyagi, Member (Judicial) and Dr A. Senthil Vel, Member (Expert)), 2024 SCC
OnLine NGT 5782

Suo Moto, Pollution takes a front seat as stubble fires spike in Punjab, In re, (Prakash Shrivastava,
Chairperson and Sudhir Agarwal, Member (Judicial) and Dr A. Senthil Vel, Member (Expert)),
2024 SCC OnLine NGT 5764

Suo Moto, Pune : 6 dead in fire at Candle Making Unit, In re, (Dinesh Kumar Singh, Member
(Judicial) and Dr Vijay Kulkarni, Member (Expert)), 2024 SCC OnLine NGT 5776

Suo Moto, Pune Residents Condemn tree felling for Urban Development Projects, In re v. State of
Maharashtra, (Dinesh Kumar Singh, Member (Judicial) and Dr Vijay Kulkarni, Member
(Expert)), 2024 SCC OnLine NGT 5775

Suo Moto, Rajasthan mei avaidh khanan ke 676 thikane chinhit do din mei 500 karyavahi, In re,
(Prakash Shrivastava, Chairperson and Dr A. Senthil Vel, Member (Expert)), 2024 SCC OnLine
NGT 5748

Suo Moto, Rajasthan News Awaidh Khanan par ankush lagane ke liye sarkar gambhir karvai ke baad
bhi nhi ruk raha hai bajri khanan, In re, (Prakash Shrivastava, Chairperson and Dr A. Senthil Vel,
Member (Expert)), 2024 SCC OnLine NGT 5752

Suo Moto, Sanjay Gandhi National Park Faces Threat as BMC Plans to Divert Forest Land for
Bridge Reconstruction, In re, (Prakash Shrivastava, Chairperson and Sudhir Agarwal, Member
(Judicial) and Dr A. Senthil Vel, Member (Expert)), 2024 SCC OnLine NGT 5734

Suo Moto, Satellite shows how smoke from stubble burning choked India, Pakistan in 2023, In re,
(Prakash Shrivastava, Chairperson and Dr A. Senthil Vel, Member (Expert)), 2024 SCC OnLine
NGT 5741
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Suo Moto, Sewage discharged into Cooum from Mogappair bridge in broad daylight, In re, (Prakash
Shrivastava, Chairperson and Arun Kumar Tyagi, Member (Judicial) and Dr Afroz Ahmad,
Member (Expert)), 2024 SCC OnLine NGT 5743

Suo Moto, Shahar ke nal ugal rahe matmaila paani Ganda Paani peene ko majboor log Bimariyo ko
mil rahi dawat, In re, (Prakash Shrivastava, Chairperson and Dr A. Senthil Vel, Member
(Expert)), 2024 SCC OnLine NGT 5755

Suo Moto, Sikkim: Here's why the Chungthang Hydro-dam breach is a BIG DEAL, In re v. State of
Sikkim, (B. Amit Sthalekar, Member (Judicial) and Dr Arun Kumar Verma, Member (Expert)),
2024 SCC OnLine NGT 5772

Suo Moto, Suo Moto Action on the News Paper Article Published in Dainik Bhaskar Daily, Dated
27.11.2023 regarding illegal sand mining & killing of official on duty in Sahdol District of M.P. v.
State of M.P., (Sheo Kumar Singh, Member (Judicial) and Dr Afroz Ahmad, Member (Expert)),
2024 SCC OnLine NGT 5733

Suo moto, Tourism has brought economic prosperity to the Himalayan Region but the environmental
cost has been catastrophic, In re, (Prakash Shrivastava, Chairperson and Sudhir Agarwal,
Member (Judicial) and Dr A. Senthil Vel, Member (Expert)), 2024 SCC OnLine NGT 5730

Suo Moto, Trees felled for eco-park leave behind barren land, In re, (Dinesh Kumar Singh, Member
(Judicial) and Dr Vijay Kulkarni, Member (Expert)), 2024 SCC OnLine NGT 5781

Suo Moto, UN predicts groundwater level in India will reduce to ‘low’ by 2025, In re, (Prakash
Shrivastava, Chairperson and Sudhir Agarwal, Member (Judicial) and Dr A. Senthil Vel, Member
(Expert)), 2024 SCC OnLine NGT 5765

Tanaji Balasaheb Gambhire v. State of Maharashtra, (Dinesh Kumar Singh, Member (Judicial) and
Dr Vijay Kulkarni, Member (Expert)), 2024 SCC OnLine NGT 5791

Vimla Vipu Soren v. State of Jharkhand, (Arun Kumar Tyagi, Member (Judicial) and Dr Afroz
Ahmad, Member (Expert)), 2024 SCC OnLine NGT 5797

Central Rules [3]

Coinage (Issue of Commemorative Coin on the occasion of 200th Anniversary of Rani
Channammad&apos;s victory at Kittur) Rules, 2025

Central Motor Vehicles (Seventh Amendment) Rules, 2025
Central Motor Vehicles (Sixth Amendment) Rules, 2025

Central Notifications [5]
Ministry of Health and Family Welfare [F. No. RCD-15001/6/2021-Regulatory-FSSAI[E-1475]]
Ministry of Health and Family Welfare [F. No. RCD-15001/6/2021-Regulatory-FSSAI[E-1475](1)]
Ministry of Road Transport and Highways [Noti. No. G.S.R. 834(E)]
Ministry of Road Transport and Highways [Noti. No. G.S.R. 835(E)]
Securities and Exchange Board of India

State Rules [24]

Assam Non-Government Educational Institutions (Regulation and Management) (Amendment) Rules,
2025

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002977745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002977746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002977747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002977748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002977749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002979587

-59 -

Bihar Municipal Legal Service Rules, 2025
Bihar Municipal Planning Service Rules, 2025

Government Medical College and Hospital, Chandigarh (Group-B) (Non-Ministerial) Recruitment
Rules, 2025 (1)

Government Medical College and Hospital, Chandigarh (Group-B) (Non-Ministerial) Recruitment
Rules, 2025

Chhattisgarh Affordable Public Housing Rules, 2025

Delhi Legal Metrology (Enforcement) Amendment Rules, 2025

Gujarat State Judicial Service (Amendment) Rules, 2025

Himachal Pradesh Goods and Services Tax (Third Amendment) Rules, 2025

Jharkhand State Electricity Regulatory Commission (Terms and Conditions for Determination of
Distribution Tariff) Regulations, 2025

Jharkhand State Electricity Regulatory Commission (Terms and Conditions for Determination of
Generation Tariff) Regulations, 2025

Karnataka Secondary Education Examination Board First Regulations (Amendment) 2025
Karnataka Civil Services (General Recruitment) (Amendment) Rules, 2025

Karnataka Pre-University Examination (Scheme of Evaluation) Rules, 2025

Karnataka Excise (Manufacture of Wine) (Amendment) Rules, 2025

Ladakh Private Security Agencies (Private Security to Cash Transportation Activity) (Amendment)
Rules, 2025

Union territory of Ladakh Drugs and Food Control (Subordinate) Service Recruitment (Amendment)
Rules, 2025 (1)

Ladakh Administration, Deputy Director (Ayush) in the Ladakh Health and Medical Education
Department Recruitment Rules, 2025

Maharashtra Factories Rules, 1963

Punjab Municipal Services (Recruitment and Conditions of Service) (Third) Amendment Rules, 2025
Punjab Minor Mineral (Third Amendment) Rules, 2025

Punjab Agricultural Produce Markets (General) (Amendment) Rules, 2025

Uttar Pradesh Environment (Gazetted) Service (First Amendment) Rules, 2025

Child Access and Custody Guidelines Parenting Plan 2025

Bills [2]
Representation of the People (Amendment) Bill, 2001
Representation of the People (Second Amendment) Bill, 2008

Multilateraltreaties [1]
Artificial Intelligence Risk Management Framework (Al RMF 1.0)

Foreign Act [1]
Judiciary Act, 1903 (AU)
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To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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